
THS MINISTBR. Of 'PAltLiA· 
MENTAllY APPAlkS AND TOUlUSM 
(SHRl R.. K. L. 8HAGAT) : (a) Tilo 
estimate of roreilD excban,o earning from 
~ouriam tor tbe year 1985 is not),et a.vail. 
able from the' Reserve Bank of India. As 
for revenue from domestic tourism, no 
information is beiDa compiled preeentJy. 

(b) The Stato/plaeo .. wis. estimlttl of 
carninls from tourism are Dot beins made. 

(c) The Department does not allocate·" 
runds &tatc-wisc. Ilather it provides 

',Central assistance to various' tourism 
development projects submitted by the 
State Governments based on the merits of 
the"projects, irler-se priorities and availabi. 
lity of funds with the Department. 

Scheme for Exploitation of Tourist 
Potential of Garb",al Hills 

6297. SHRI DINESH SINGH: Will 
the Minister of PARLI AMEN TAR. Y 
AFFAIRS AND TOURISM be pleased to 
state whether Government have prepared 
any scheme for developing tourism in the 
Oarhwal hills which contain most important 
mountain pilgrimage places in the country ? 

THE MINISTER OF PARLIA· 
MENTARY AFFAIRS AND TOURISM 
(SHRI H. K. L. BHAOAT): The Depart-
ment of Tourism has taken up the following 
Ich~mes received from the State Government 
for development .of tourism in the region : 

(i) Accommodation and restaura.nt 
facilities at Auli .. Josbimath.' 

(ii) Ski lift for development of winter 
sports at Auli.Joshimath. 

(iii) Provision of trekking e~ulpmeDts. 

(iv) In cOClultation with the State 
Government, 7 centres have been 
identified for development in a 

phaled manner throuab the 
combined resources of tbe Centre, 
Stato aDd Privati lector. 

In addition the Bhartiya Yatti Avas 
Vikas Samifi, a registered lociet)' ia Pro-
pOlinB to constructed Yatdkas at 10m. 
places of pilarim importance in the OarhwaJ 

'liiUs. 

D. A. to Central Goyer_eat Employ .. 

6298. SHRI KALYAN SJNOH 
SOLANKI : Will tbe Minister of FINANCE 
be pleased to state : I, 

(a) the percentage decrease in value of 
Rupee from 1 January 1913 to 1 January , 
1986, year-wise; 

(b) the number of D.A. in.talments 
released to Central Government emploYee. 
from 1 January 1973 to 1 January 1986, 
year-wise. 

I;~ 
(c) the exact neutralisation below Rs. ~ 

400 ba.sic pay, below Rs. 700 basic pay" ':"I;~ 
and below R.s. 1200 basic pay allowed to i 
Central Government employees throush !i~ 

iii released DA instalments against increased ~ 
cost of livins and decreased value of :r 
rupee with etfect from I January 1973 to 
1st January 1986, year.wise; and 

(d) the number of DA iMtaJ.menta due 
to Central Government emploYees but un-
pa id till date ? 

THE MINISTER OF S'tATB IN THE 
MINISTRY Of FINANCE (SHRt 
JANARDHANA POOJAR Y) ': (a) to (c). 
The information is given below Statrmentl 
It II and III relpective)y. 

(4) NU. 



71 Wrltt." AIIl1Vi,,, 

St.t .... t I 

71N Prrw"r.,. lll-C',as,IDeclhle in the J'1Iz". D/·RfIIJe. from J 97 J to '198.6 . 

-
All India Consumer Pricc Index Cor industrial Workers 

(Bale 1960-100) (For tho month 'of January) 
Year Index Value of Percentage I~crea8e (+)/ 

(For January)' Rupee * Decline (-)Over the Year 

1 2 3 4 

1913 210 47.62 paise ---
1974 264 31.88 paise -20.S% 

1975 326 30.67 paise -19.0% 

197' 298 33.56 paise + 9.4% 

1977 307 32.S7 paise - 2.9% 

1978 325 30.77 paise - 5.5% 
1979 332 30.12 paise - 2.1% 

1980 371 26.95 paise -10.5% 

1981 411 24.33 paise - 9.7% 

1982 459 21.79 paise -10.4% 

1983 495 20.20 paise - 7.3% 

. 1984 543 17.16 paise -12.1 % 
1985 S88 17.01 paise - 4.2% 
1986 ... 629 15.90 paise - 6.5% 

* Measured as the reciprocal of Consumer Price Index for Industrial Workers. 

No • .". instalment 
of DA/ADA 

1 2 

1 

2 , 
Dearneas 3 
AUo_AIlee 4 

S 
6 

Statement II 

Averase CPl 
Numbera on 
which DA/ADA 
became due 

3 

208 

216 
224 
232 
240 
248 

Date w.e.f. which Date (s) on 
DAf ADA instalments which order 
fell due. regarding Brant 

of DAt ADA ins-
talments were 
issued by Gavt. 

4 

1 •• 5.1973 

1.8.1973 
1.10.1973 

1.1.1974 
1.2.1914 
1,4.1974 

s 

21·11·1973 

6·12.1973 
''''3.1974 
3-4-1974 
6.8·1974 



" Writ',,, . AIr.rwi" CMArnv. 2:1, 1'908 (sAiA) .. ,it,,;, A".,rs ;4, 
~ 

1 2' 3 • 4 S ----..-.. ...,._ --
7 256 1.6.1974 I, 
8 264 1.7.1984 I 30-1-1915 
9 27~ 1.9.1974 I 
1 280 1.10.1974 I 2 288 1.11 1974 
3 296 1.12.1914 I 4.9·1975 

Additional 4 304 1.2.1915 
Dearness 5 312 1 3.1975 1 
Allowance 6 320 1.1.1978 18.4.1978 

7 328 1.12.1918 9.4 .. 1979 
8 336 1.8.1979 4.10-1979 
9 344 1.11.1979 25.3·1980 

10 352 1.2.1980 16-6-1980 
11 360 1.5.1980 2-8-1980 
11 368 1.7.1980 3 .. 10-1980 
13 376 1.9.1980 6-1-1981 . 
14 384 1.12.1980 6·4.1981 
IS 392 1 2.1981 14·'·1981 
16 400 1.4.1981 21-9-1981 
17 408 1 6.1981 20 .. 11 .. 1981 . 
18 416 1.8.1981 I 19 424 1.10.1981 . I 23 .. 3-1982 
20 432 1.11.1981 I 
21 440 1.1.1982 I 
22 448 1.4.1982 27·7 .. 1982 
23 456 1.6.1982 7 .. 10-1982 
24 464 1.~.19_82 I 

II 13-4-1983 
25 472 1.12.1982 
26 480 1.3.1983 

\ 21 488 1.5.19'83 22-9 1983 
28 496 1. 7.1983 
,29 504 1.8.1983 
30 51.2 1.10.1983 21 .. 5.1984 
31 520 1.11.1983' I 
32 528 1.1.1984 I 
33 536 1.2.1984 I 

I' 15.9.1984 
34 544 1.4.1984 J 
35 S52 1.6.1984 I 36 560 1.8.1984 

I 19-1.1985 
37 568 1.11.1984 t 
38 576 !1.t.19lSS 30·4-1985 
39 584 1.5.1985 2·9"1985 
40 592 ~1.8.198S 

16·1 .. 1"986 
41 600 ~ .• 11.198S 
42 60s 1 .. 1.1986 .28-2 .. 1986 --Note: Consequent on the index ~veralc 'CaIrn, below 312 points in April,. 1976 th" 

5th inatalmoot of Additional D.A. ",alfwithdrawn with effect from 1.10. 1976', 
As tbe Index Avera.e subsequently increased 'beYond 312 pointl.in August, 
1977, the 5th instalment of Additional D.A. was restored. from 1.9~1977~ . 
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